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Reaction of Pharmaceutical Organisa-
tions on Abolition of Brand
Names of Drugs

‘%_ﬁ- SHRI S. A. MURUGANAN-
TH : Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased
to state:
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of conventions have also  been held re-

cently inthe country which were attended
by eminent doctors and public workers
where also phased lbnlltmn of brand na-
mes was supported.
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(a) whether three organitations con-
trolling the powerful sector of the pharma-
veytical industry have expressed their
resentment against the abolition of brand
names of 13 drugs as recommended by
Hathi CGommittee; and

(b) if so, what are therr arguments
and Government’s reaction thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS -;'SHRIK R. GANESH) :
{a) and (b) The Report of the Com-
mittee on Drugs and Pharmaccutical
Industry ‘‘on Measures for providing
essential drugs and common household
remedies to the gcnera public, especially
in rural areas® which also covers the
aspect of substitution  of brand names of
drugs by generic names was laid on the
Table of the House on the 4th March
1975-

In arriving at their conclusions, the
Committechadtaken intoconmderationthe
wviews expressed by all concerned, in-
cluding those by Associations uz Indian
Drugs Manufacturers’ Association,

Organisation of Pharmaceutical Producers
of India, All lndta Manufacturers

tion of aboli-
tion of brand names, Hathi Com-
mittee had set up a panel of eminent
doctors and the has broadly
actepted the views of that panel. A pymber
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Loss Dae to Incidents of Crime
} in Rallway Yards

#647. SHRI K. CHIKKALINGAIAH:
Will the Minister of RAILWAYS be
pleased 1o state the amount of loss incurred
by G/erament due to incidents of crime,
insludng theftsin Rallway yards during
the last three years, year-wise ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH) : The amount of loss
to the Railways during the yedfs 1971-72,
1972-73 and 1973-74 was in the order
of Rs. 9.54, 9.13 and 0.84 crores res-
pectively  due to incidents of crime ine
cluding thefts in yards.

Daputation of Chief Ministers for
Railway Dovelopment in N.E.
Region

*6078. SHRI ROBIN KAKOTI : Will
the Mmister of RAILWAYS be pleased
to state.

(a) whether a depuiation
of the Chief Ministers ofall
Union Territories of North Eastern
region headed by the then Governor
of North Eastern StatesShriB. K. Nehra,
met the Prim~ Minister sometime in 1973
andsubmitted a memorandum;

comprising
States and

(b) whether the Prime Minister had
assured' the delegation that Government
would take all necessary steps for the
development of Railways in N. E.
Region and an overall survey of the rail
and other communication needs of the
region would be prepared and cost of
projects would be estimated and funds
would be madeavailable; and

tc) ifso, whether any survey has been
made so far and what are the projects
taken by Government and the amount
sanctioned for thote projectsin  1975-76
budget?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH) ! (a) and (b) Yes.
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(c) In pursuancetothe decision arrived
at the meeting of the Chief Ministers with
the Prime Minister held on r3th Sepember,
1973 in New Delhi, the Rai have taken
up the surveys for the following ojects
at the cost of North Eestern g;undl.
The surveys are yet to be completed.

1. Pancharatnaghar-Dudhpai-Darangir
2. Gauhati-Burpihat

3. Lalaghat-Sairang

4. Rangapara-Balipara-Bhalukpung

5. Tipling-Itangnagar

6. Murkongselek-Fassighat

7. Gauhati-Dudhnai.

The proposals will be considered further
after the survey reports are received and
examined.

Proposal to Reduce Prices of Raw
Materials of Drugs

6079. SHRI BHALJIBHAI PARMAR :
Will the Minister of PETROLEUM
AND CHEMICALS be pleased tostate:

(a) whether Government want fo
reduce the prices of some of the raw mate-
rials of drugs which are ecither canahsd
or sold by IDIL at pool prices, if 30,
the names of products, their present prices
and the proposed reductionfincrease in
price and the reasonsfur doingso;

(b) whether the S. T. C.. has flouted and
misrepresented to his Ministry about the
prices of imported materials if so, the
factsaboutit; and

(c) whether Government propose to
Lift the price control for the Indian sector
as it is done in the case of cars, vegetable
oils and other products?

E MINISTER OF STATE IN THE
MI.II;I}%STRY OF PETROLEUM AND
CHEMICALS (SHRI K.R. GANESH) :
(a) There s, atpresent; no such pr
under consideration of Government.

i ed and distributed by
;-'rdg‘ ?r::mpﬁo;:d in accordance with a
i 1aid down by the CCI& E and

the guotations obtaiped by S. T.





